
(a) wbetber tbe Hindultan Cables Limited 
proposes to enter into foreian collaboration 
for the optic fibre project; 

(b) if so, the details thereof and the 
prOiress made in this reaard; and 

(c) the reasons for delay, if any? 

THB MINISTER OF INDUSTRY 
(SHRI J. VBNGALA RAO): (a) to (c). 
Messrs. Hindustan Cable Ltd. and Indian 
Telephone Industries Limited propose to set 
up production capacity for 40,000 Fibre 
KMs of Optical Fibre and 610 associated 
Optical Line Systems per year. The two 
Companies are negotiating with Messrs NK T 
of Denmark to finalise the terms of foreign 
collaboration. 

Import of maebioery by paper .ills 

·730. SHRI A. JAYAMOHAN: Wi)) 
the Minister of INDUSTRY be pleased to 
state: 

<a> whether a large number of paper 
mills have imported second-hand macbioery 
which is eitber not in working condition or 
has become sick; 

(b) if so, the details thereof includinl 
the total foreian excbaoae involved in the 
import of this macbinery; and 

(c) whether Government have any means 
or agency to supervise and ensure that the 
capital loods imported arc in lood condition 
and Dew ones are accordina to tbe specifica· 
tlODS for wbich import is allowed ? 

THE MINISTER OF INDUSTRY 
(SHR.I J. VBNGALA RAO): <a) and (b). In 
order to bridge the pp between demand and 
supply for paper and paper board, Govern-
meot decided in March, 1974 to permit of 
second· band paper macbines upto a capacity 
of 30 tonDes per day under a special scheme. 
Approvals were given in principle for import 
of second-band machinery in about 169 
cases. The information about the present 
Working condition of the second .. hand paper 
machines imported aod installed in tbe paper 
mills is not maintained centrally. In accor-
dance witb the policy, import of secood· 

tl 

hand machinery was permitted within a 
ceilinl of Rs. 32 latbs initially which was 
subsequently increased in 1979 to Ils. '1.4 
laths. Since approvals panted were Dot 
availed of in a number of cases aDd as tbe 
actual imports were spread over a period of 
yean, it would be dif8cult to a"e the details 
of foreign excbang involved. 

(c> According to the ,uideJinel iSlued in 
1974 for import of secend-band paper 
machines, equipment to be imported should 
have a certified residual life of at least 10 
years and for this purpose a certificate from 
a Chartered firm of Appraiser w.. required. 
No import was a)Jowed without tbtt com-
pliaoee of these important cooditions. It was 
decided in March, 1981 to discontinue the 
facility of import of 8eCOod· band paper 
machinery upto 30 tonnes por day witb effect 
from 1.4.198 J. 

Thermal pow. plaats ia Gajarat 

*731. SHRI D. P. JADElA: Will the 
Minister of ENERGY be pleased to ltate : 

<a> whetber any thermal power plants are 
to be commissioned in Gujarat durina the 
Seventh Plan peri od; and 

(b) if so. the details thereof '1 

THB MINISTER. OF STATB IN TBS 
DEPARTMENT OF POWSR IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHT AGI) : <a> and (b). Seven 
thermal power units, with a total capacity 
of 1100 MW, arc scheduled to be 
commissioned in Gujarat in tbe State sector 
during tbe Seventh Plan period. In addition, 
NTPC propose to commission in the CeDtral 
sector a gas based combined cyele power 
project of 400 MW located at Kawas in 
Gujarat. 

CODse"atioD of Eneqy 

·732. SHRI PRATAPRAO B. 
BHOSALE : Will the Minister of ENERGY 
be pleased to state : 

(8) tbe amount proposed to be speDt on 
implementation of tbe propamme for 
conservation of enoru in tbe COQIdrJi 


